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Central Administrative Tribumal,
Principal Benchy

New Deihi,
0A No, 2461 of 1990
New Delhi, this the 5th December,1954,

., HONTBLE SHRI J,P,SHAMMA,MEMBER(D)
HON®ELE SHRI 5,R.ARIGE, MEMBER(A)

¥
Shri 3.CeGarg s/o Shri Babuno Lal,
R/c 46, Sunrise Cooperative Group
Housing Society, Plot No,14, 'O!
Bleck, Vikaspur, New Oelni = 119G 018,
presently working as Under Secretary to
the Govt, of India, Deptt. of Personnel &
Teeining, New Delhi, _ . ' © Bpplicent
'(Thféugh‘hoﬁé)”»';ﬂ;:"-‘;
Versus
Union of India through
| -
%
Te Sacretary,
: Departmesnt of Personnel
i & Training, North Block,
New Delhi,
2e Establishment Officer,
Dsptts of .Persgnnel & Training,
© Ngrih Blocly, l :
' New Delhi,

Js " Air Marshal C.KQSORaje,
Chairmany
Natignal Airports Authority,
New Delhi, ’
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Shri T.N. Parmeshwaran,
Under Secretary, '
lniStry of Petroleun & Natural b.“,
Shastri Bhawan,
New Delhi,

ohri R.L. Banerjee,
Under Secretary,
Ninistry of Vefence, South Block,

New Jelnl.

Shri P.C. Rastogi,
Deouty Secretery,

‘inistry o vefence, South
New Jdelni.

Block,

Shri N.C. Hemrajani,

Under aecrctcry,

Ministry of Trxtiles,

Udyog Bﬁaan,

New Delhi. : ;

Under osecretery,

Shri L. 3zhni,

Deozrtment of Socizl welfere,
Shzstri Bhawen,

New Jelai.

Shri A. Goozlzkrishnan,

Joint Director,

Union Public Servlce Commission,
Dholnur House,

New Jelhi.

Shri N.K. Soni,

Joint Dl*ecLor,

Union Public Service Co~m1551on,
Dholpur Houce,

New Jelhi.

Shri 7. Kanzn, -
Private Secretery and D‘roctor,

Office of Comntroller & Audltor .General
x\ear I oT O

New Deln

(By advocate Shri PsHe.Ramchandani)

L

of I-dia,

Respondents
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Ihe spplicent was working as Under Sec:etary in tha Dzpavtment

of Personnel & Training, New Delhi, has filed this asplication in

[as

he femo dated 22nd fcioher, 1390(Annexure AT}

Novembzr, 1390 aggrieved hy i
whereby the repressntation of the applicans dated 19th Jvly, 1990
was dispissed for inclusion of his name in the select list of . Grade-I

nproved foT appointment to the Selection Grade of the Central
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3gctte S2rvices for the year 1989, He has, therefcre, chellenged the
csupersession and also impleaded private respondents From serial No, 4 to

12 who happened to bs junior to the ap

i

plicant bult were given the Grade-I
of the (83 and were included in the select list of 1989, The raelief
cizimed by the applicant is to set asirde the aforesaid order dated

22nd Doiober, 1990 rejecting the applicent's representation,

24 The respordents opposed the grant of relief on a number of
grounds, The matter came forhearing today uhen none 3¢ eppeared on

behalf of the applicant, Shri PeHeRamshandeni counsel for the respondents
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at the Bar on the basis of a letiar datsd 14th Sep,,
1994 sent by the Ool&T informing him that Shri 3,C0.Gerg has died about
one yeal aQGe 1@ salid lstiter has been laken on recoid, Hs stated that
the amplicent died in Junse, 1953 on the beeis of another communication
received by hime

e The lsoal representatives of the applicent have not been brouoht

Ofn Tsculd,

e In view of the above facts and circumstanceés Lhe origine
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